151 Re. Police brutality

[Shri Hari Shankar Bhabhra.]
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THE VICE-CHAIRMAN (SHRI A.
G. KULKARNI): What has that
matter to do with the present Cal-
ling Attention? How can the Minis-

ter reply on that? That is an old
matter,

SHRI HARI SHANKAR BHA-
BHRA: Well, he will say. Let him
answer. I am asking whether Mr.
Bansal has been promoted. One
more question, e sy
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SHRI A. B. A. GHANI KHAN
CHAUDHURI: The hon. Member
asked me the number of persons em-
loyed in that particular mine where
the accident occurred, The total num-
ber of workerg is 311. The number of
female workers out of the above ig
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110. The attendance on the date of
accident was 110, The average pro-
duction of this mine is 50 tonnes per
day. This is the information you
wanted. Regarding the other things,
I have replied more than once ang
I go not think 1 ghould repeat them,
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LEAVE OF ABSENCE TO  SHRI’
VIREN J. SHAH e

THE VICE-CHAIRMAN (SHRI Al‘
G. KULKARNI): Now, I go to the
next item, ‘ J

I have to inform Mémbers that
the Chairman has received the follow-
ing letter dated the 31st May, 1980
from Shri Viren J. Shah:—

“As I am in the TUnited States
participating in the Advanced
Management Programme of the
Harvard Business School and later
will be travelling for my Com-
pany’s business, I shall not be able
to attend the Session from June 9,
1980 to August 1, 1980. I would
like to submit to the Hon’'ble
House that leave of absence may
please be granted to me from June
8, 1980 till August 1, 1980 -
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Is it the pleasure of the House that

permission be granted to Shri Viren

J. Shah for remaining absent from

all the meetings of the House during
the current Session?

“«. (No hon. Member dissented)

THE VICE-CHAIRMAN (SHRI A,
G. KULKARNI): Permission to re-
main absent is granted. Now we go to
Special Mentions. But at 2-30 T
will call the Minister of Railways to
place the Budget. Shrimati Rajinder
Kaur,

REFERENCE TO THE ALLEGED
POLICE BRUTALITY IN PUNJAB

SHRIMATI RAJINDER KAUR
(Punjab): Sir, I wish to mention in
the House the unfortunate develop-
ment of politicalising the police
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